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Government of India 

Ministry of Finance 

(Department of Revenue) 

  

Notification No. 5/ 2011-Customs (N.T.) 

  

New Delhi, dated the 27th January, 2011. 

  

S.O.          (E). - In exercise of the powers conferred by sub-section (1) of section 4 of the 

Customs Act, 1962 (52 of 1962), the Central Board of Excise and Customs hereby appoints 

the Commissioner of Customs (Imports), Mumbai to exercise the powers and discharge the 

duties conferred or imposed on the officers specified in column (5) of the Table below in 

respect of the Show Cause Notices specified in the corresponding column (3) pertaining to 

parties specified in column (2) issued by the authorities mentioned in column (4) of the said 

Table, for the purposes of adjudication. 

  

TABLE 

Serial 

Number 

Party Number of Show 

Cause  Notice and date 

Issuing Authority Designation of officer 

(1) (2) (3) (4) (5) 

1. Rico Gems, 

Mumbai and 

others 

F.No. VIII/CG-

25/S&D/4/06/RGC/1162 to 

1171, dated the 31st March, 

2010 

Commissioner of 

Customs  (Prev.), 

Mumbai 

1. Additional or  Joint 

Commissioner of 

Customs  (Import), Sahar 

ACC, Mumbai 

  

2. Additional or  Joint 

Commissioner of 

Customs  (Import), Nava 

Sheva 

2. GNG. & Co., 

Mumbai and 

others 

F.No. VIII/CG-

25/S&D/4/06/GNG/1172 to 

1184, dated the 31st March, 

2010 

Additional 

Commissioner of 

Customs  (Prev.), 

Mumbai 

1. Additional or Joint 

Commissioner of 

Customs  (Import), Nava 

Sheva 

  

2. Additional or  Joint 

Commissioner of 

Customs  (Import), Sahar 

ACC, Mumbai 

3. Shreenath F.No. VIII/CG- Additional Additional or Joint 



Enterprises, 

Mumbai and 

others 

25/S&D/4/06/SE/1185 to 

1195, dated the 31st March, 

2010 

Commissioner of 

Customs  (Prev.), 

Mumbai 

Commissioner of 

Customs  (Import), Nava 

Sheva 

4. Estelle Impex, 

Mumbai and 

others 

F.No. VIII/CG-

25/S&D/4/06/EI/1196 to 1200, 

dated the 31st March, 2010 

Additional 

Commissioner of 

Customs  (Prev.), 

Mumbai 

Additional or Joint 

Commissioner of 

Customs  (Import), Nava 

Sheva 

5. Nikki 

Enterprises, 

Mumbai and 

others 

F.No. VIII/CG-

25/S&D/4/06/NE/1201 to 

1207, dated the 31st March, 

2010 

Additional 

Commissioner of 

Customs  (Prev.), 

Mumbai 

Additional or Joint 

Commissioner of 

Customs  (Import), Nava 

Sheva 

  

[F.No. 437/23/2010-Cus.IV] 

  

(Vikas) 

Under Secretary to the Government of India 

 


